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kienaM  In PrloM of SM(

2518. SHRI GURUDAS KAMAT: W « 
th« Mbiistar of TEX TLES  ba ptoased to

(a) whethor thara is unpraoadaotad 
incraasa in tha prioas of silk;

(b) if so, tha raaaons tharafor;

(c) wtwthar a iaiga numbar of sik iiand- 
looffl and powarioom units liava already 
baan closed;

(d) if so. the details tiwraof. Statawisa;
and

(e) tiie steps taicen or proposed to be 
talien lay the Government in this regard?

TH E MINISTER O F STATE OF THE 
MINISTRY O F TEXTILES (SHRI ASHOK 
GEHLOT): (a) and (b). One of the mabi 
reasons for the recent increase in the prices 
of raw sik inthe local maifcets istheoulbreait 
of pebrine disease mainly in the rearing 
areas of sik producing states of Karnataka, 
Andhra Pradesh and Tamfl Nadu. Due to 
oocunenca of the disease, there was a 
decline in the anrivals of cocoons in the 
cocoon maritMs which has ultimately af­
fected tha availabilily as wall as prioas of raw 
sik in tha oounliy.

(c) and (d). No specHic reports in this 
regard have ben received from any of the 
State Governments.

(e) In order to overcome the siuation, 
the fohwving aHmts ate being made by the 
Central Sik Boaid (OSB) in collaboraifan 
with the concerned State Government:

1. Implemenlation of a 
feuli^i programme.

massdisin*

Supp^ of li|Md layings to States.

Screening of bask: stocks for 
pebrine
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4. Deputation of study teams to con­
duct survey in Seed Zones and to 
demonstrate various measures to 
control pebrine disease.

BesMes. a proposal to import 200 
M.Tonnes of raw sik is also under conski- 
eration.

Nawallam Greater Vigilance Sought In 
hwuranca. Banks

2519. KUMARIDIPKA CHIKHLIA.W1II 
the Mkiistorof FINANCE be pleasedtostate:

(a) whether the attentkm of the Govem- 
ment has been drawn to the newsitem cap- 
ttonad 'Greater Vigilanoe sough k) insur- 
2mce, tMmks” appearing in the Economic 
Times dated October 9,1991;

(b) if so. the facts thereof, and

(c) the actkm taken or proposed to be 
taken by the Unkm Government in this re­
gard?

THE MINISTER OF STATE IN THE 
IMNISTRY OF FMANCE (SHRI DALBIR 
SINGH):(a) to (c). Yes. Sir. The Cerrtral
X/iwilanro fVimmiceiwn tfllfoc worinHif* ranfioiiiftw n M lv H  I I I I  I  ^#^91 I  v

of the Vigilanoe activities of the Insurance 
'oompanies/public sector banks and gives 
suggestions/Mvioefrem time to time. The

8CIMII68 011I16S6 IfiSMlUUPnS orO
monaOiGa ana revidwoa m inB rGspscuvo 
kntitutkMis, Central Viglanoe C o m m is ^  
andtheGovemmert. Each of these kntitu- 
tions has a Vglanoe Deptt. headed by the 
Chief Viglance Officer. The Annual Action 
raui on ami ooniipnon moasures is aiso 
tormuktod m these kntitutkms ki accor- 
danoa with flie gukleSnes issued by the 
Department of PeraonneL Their Actkm Plan 
is oonslanlhr inonitand fay tha Finance Mki-
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isiry and a feed-back thsreon is abo pro- 
vidad to tfw Cantral Vigiancs Commission.

Opankig of Bank Bfanchaa bi Balaaara 
Diati1el.Orlaaa

2S2aDRKARTKESW ARPAinA:W il 
theMinislsrof FINANCE bepleasodtoslats:

(a) the names of naUonaised/ioDopeia- 
live twnksand the places in Babsore<fistrici 
of Orissa, where they have iKanches;

(b) the places in Balaaore Disbkl in 
respect of which survey lias been done and 
the number of bcences issued/{petKiing to Im  
issued til September 30,1991; and

(c)the guidelines issued by the Govern­
ment/Reserve Bank in regard to opening of 
new branches of nattonalised banks 
aiongwith the provisions available to accom­
modate recommendations of area MPs in 
selecting the opening o< bank branches?

THE fyllNISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI DALBIR 
SMGH): (a)to (c). The names and places in 
district Balasore where PubBc Sector Bank 
branches have thek offkMS are given In the 
statement attached Reserve Bank of kidia 
(RBI) has reported that under the extant 
polity for opening of branches in rural areaSi 
the fist of identified centres with necessary 
particulars in each district has to be given to 
the Lead Bank of that Dislrk:L The Lead

Bank after consoldatkig the 1st received 
from all ttanks submits it to the District Col- 
lectorof recommendations andonward trans­
mission to RBI through the concerned State 
GovemmenL Thelastdateforsubmissionof 
appficalion8toRBIwas30.6.1991. RBI has 
not yet received the Wentified list from the 
State Government of Orissa for rural centres 
in Balasore District.

hi respect of semi-utt>an areas, FIBI 
has reported that they have received 24 
proposals for opening of bank branches in 
semi-urtMU) areas at Balasore District as per 
details given betow:-

Centre PiofXisalsfmm
Bariks

Balasore 9

Basudevpur 2

Bhadrak 5

Jaleswar 4

Son 4

24

These proposals are being scnjtinised 
by RBI and based on the prescribed efigibil- 
ky c ritm  and the viabillly of the proposed 
branch, aHocattons wouM be made In due 
course.

STATEMENT

Bmnches of PuUh Sector Bania in BdaaonDiaMctot Orissa

&Moi Naaiaof Bank Nantaofcantns

1. UcoBank Ada. Asural, Bahara«a, Balasore. Baiapd, 
Bansada, Bhadrak, Bhandari, Pokhari, Bhograi. 
Bideipur.Chowki,Debhag,Dhamm«ar,Dhusuri, 
DotastM, Ganeswarpur, Gazipur, Ghanieswar, 
Gopa|)w.Jamsul,Khaira,Langaieswar. Nila-




